FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ND S ART WORLD PRIVATE LIMITED
OPERATING IN BUSINESS OF ORGANIZING, MAINTAINING, OPERATING
REPLICAS OF HISTORICAL MONUMENTS AND PROVIDING FACILITIES AND

SERVICES AT MAHARASHTRA & ACROSS INDIA
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the Corporate Debtor along with
PAN & CIN/LLP No.

ND S ART WORLD PRIVTE LIMITED
CIN: U74999MH2002PTC138153

2. |Address of the Registered Office S. No. 14-3, 15-3, 17-2, at Village Hatnoli,
Taluka Khalapur, Raigad-410207
Maharashtra

3. |URL of website NA

4. |Details of place where majority of fixed | Maharashtra

assets are located

5. | Installed capacity of main products/services | As informed by the Corporate Debtor, as on
the Insolvency Commencement date (25"
July 2023), the Corporate Debtor has Studio
at Karjat

6. | Quantity and value of main products/ As per Financial Statement as on 2021-2022,

services sold in last financial year Revenue from Operations (Standalone) of Rs.
35.90 Cr. Please refer the financial statement
of the Corporate Debtor for further details.

7. | Number of employees/workmen As per the details received by the Corporate
Debtor, as on the Insolvency Commencement
date (25" July 2023), the Corporate Debtor
has 47 employees/workmen

8. |Further details including last available For last available financial statements email

financial statements (with schedules) of two | at: cirp.ndsart@agmail.com

years, list of creditors are available at URL |For List of Creditors at:
cirp.ndsart@gmail.com
Detailed invitation of expression of interest
with relevant dates for subsequent events of
the process, email at: cirp.ndsart@gmail.com

9. | Eligibility for resolution applicants under For details invitation of expression of interest

section 25(2)(h) of the Code is available at |email at: cirp.ndsart@gmail.com
URL:
10. | Last date of receipt of express of interest 08-10-2023
11. | Date of issue of provisional list of 18-10-2023
prospective resolution applicants
12. | Last date of submission of objections of 23-10-2023
provisional list
13.|Date of issue of final list of prospective|02-11-2023
resolution applicants
14. | Date of issue of information memorandum, |07-11-2023

evaluation matrix and request for resolution
plans to prospective resolution applicants




15.| Last date for submission of resolution plans |07-12-2023

16. | Process email ID to submit EOI cirp.ndsart@gmail.com

Jitender Kothari
Resolution Professional
For ND S ART WORLD PRIVATE LIMITED

Reg. No. IBBI/IPA-001/1P-P00540/2017-18/10965

AFA No. AA1/10965/02/040924/105985 valid upto 04/09/2024

Date: 23-09-2023 Address :702, Orchid A Wing, Evershine Park CHS,
Place: Mumbai Off Veera Desai Road, Andheri West, Mumbai-400053
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Caicedo, Kerr and Zaneratto goals nominated by FIFA for Puskas Award

Zurich: Goals scored by Linda Caicedo, Sam Kerr and Bia Zaneratto at
the Women's World Cup were among 11 nominated by FIFA on
Friday for the annual Puskas Award. Voting opened on FIFA's website

for fans worldwide to pick their top three goals scored. Caicedo's
goal was scored for Colombia against Germany, Kerr's was in
Australia's 3-1 loss to England, and Zaneratto scored for Brazil.

SPORTS CAFE

Yuva Kabaddi Series irom Sept 24

New Delhi: The sixth edition of the Yuva Kabaddi Series 2023
will kickstart on Sunday with the Monsoon Edition 2023
scheduled to take place at the Fatima College Indoor Stadium in
Madurai from September 24 to October 22. Launched in 2022,
the tournament has been providing a highly competitive
environment for the country's budding Kabaddi stars, as eight of
the 12 players in India's recent Junior Kabaddi World Cup
success have progressed through the Yuva Kabaddi Series
programme, as per a press release from Yuva Kabaddi Series.

Germany hires Nagelsmann as coach

Berlin: Germany hired Julian Nagelsmann to lead the men's
national soccer team on Friday, entrusting the former Bayern
Munich coach with doing a better job than the last Bayern
Munich coach who tried. The German soccer federation said
Nagelsmann was taking over on a short-term contract through
next year's European Championship. Germany is hosting the
tournament. At 36, Nagelsmann is the youngest Germany coach
since 34-year-old Otto Nerz was appointed in 1926. Nagelsmann
succeeds Hansi Flick, the first Germany coach ever fired from the
position. The federation removed Flick on Sept. 10, the day after
a 4-1 loss to Japan stretched the team's losing run to three
games and its winless run to five.

Bhullar lies second in Taiwan golf

Taipei: Former champion Gaganjeet Bhullar fired a solid five-
under 67 in the second round to lie one shot off the lead at the
halfway mark at the TPC Yeangder golf here on Friday. Bhullar
(66, 67), who won this event in 2012, now has a total of 11-
under. He was one shot behind Travis Smyth, who followed his
first round 65 with 67 to get to 12-under and sole lead. Bhullar
was tied second with Australian Jack Thompson, who had
rounds of 67-66. Six players were tied at fifth place at 10-under.
Among other Indians Rashid Khan turned in one of his better
rounds of the season with a bogey free 66 that had three birdies
on either side of the course. He was T-17 after rounds of 70-66.

Kapalua to host PGA Tour opener

New York: The PGA Tour is returning to Maui to start the new
season with the Sentry Tournament of Champions at Kapalua,
five months after deadly wildfires destroyed nearby Lahaina and
claimed at least 97 lives. PGA Tour Commissioner Jay Monahan
had said last month he hoped the tournament could be a source
of inspiration for Maui and Lahaina, about 10 miles away from
where the PGA Tour has started its year since 1999. The tour
sent a memo to players Thursday that it will be back at Kapalua
for the Jan. 4-7 opener. The tour previously had said Hawaii Gov.
Josh Green told them to "go forward" with plans for the
tournament and volunteer registration opened.

Disappointing start for Manu Gandas

Saint-Quentin-En-Yvelines (France): Indian golfer Manu
Gandas opened with a disappointing 4-over 75 to be placed
132nd, and finds himself in a difficult position heading into the
weekend of the Cazoo Open de France here. Gandas shot in
rather wet conditions with five bogeys against just one birdie on
the sixth. With the cut projected at even par, Gandas would
need a very low second round score to make the weekend
rounds. The Indian got into the DP World Tour via arrangement
with the Indian Tour, where he topped the Order of Merit.

Man City kicked ofi tour irom Kochi

Kochi: English professional football club Manchester City FC on
Friday kicked off their Treble Trophy Tour in India at Kochi. The
four coveted trophies — the Premier League trophy, the FA Cup,
the UEFA Champions League trophy and the UEFA Super Cup —
were brought to Kochi and was accompanied by Manchester
City legend Nedum Onuoha.

Aryan Pratap, Saanggeetha top seeded

Bombay Gymkhana squash attracts overseas players for the junior championship from today

FPJ NEWS SERVICE / Mumbai

Thirty-four youngsters from
USA, England, Malaysia,
Singapore and Australia
have confirmed their partic-
ipation in the 13th Bombay
Gymkhana Jaguar-Indian
Junior Open Squash Cham-
pionship 2023 scheduled to
commence at the Bombay
Gymkhana courts from Sat-
urday, September 23-27.

This five-day champi-
onship is being organised
under the aegis of the
Squash Rackets Federation
of India (SRFI) and Squash
Racquets Association of
Maharashtra (SRAM).

A total of 450 young tal-
ented boys and girls will be
seen competing for top hon-
ours in 10 events in five age
(U-11, U-13, U-15, U-17 & U-
19) categories.

In the girl’s under-19
event, Malaysia’s
Saanggeetha Priya is the top
seed while India’s Pooja
Arthi R. (TN) is seeded sec-
ond. Indian girls Nirupama
Dubey and Tiana Parasram-
puria (both Maharashtra)
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SEEDINGS

Girls U-11: 1. Kareena Sashi Kumar (SIN), 2. Divyanshi Jain (R)), 3/4.
Chhavi Panchal (HR), Karesha Kugan (MAS); U-13: 1. Tanussha Siva Vijian
(MAS), 2. Aroma (UP), 3/4. D. Nitiyasree (TN), Fabiha Nafees (UP); U-15: 1.
Dakshayani Thangaraja (MAS), 2. Aradhya Porwal (DL), 3/4. Diva Shah
(MH), Vyomika Khandelwal (TN); Girls U-17: 1. Diya Yadav (USA), 2.
Thivyashini Muthukumar (MAS), 3/4. Navya Sundararajan (UP), Yashi Jain
(R)); U-19: 1. Saanggeetha Priya (MAS), 2. Pooja Arthi R. (TN), 3/4.
Nirupama Dubey (MH), Tiana Parasrampuria (MH).

Boys U-11: 1. Prabhav Bajoria (R)),

2. Aaditya Shah (MH), 3/4. Abhyuday

Arora (DL), Thanuj Reddy Puli (TL); U-13: 1. Lokkhesh Wigneswaran (MAS),
2. Vidhurran Ruthiran (MAS), 3/4. Aryaman Singh (KA), Shresht lyer (KA);
U-15: 1. Aryaveer Dewan (DL), 2. Darshil Parasrampuria (TN), 3/4. Khailash
Ravi Kumar (MAS), Varun Shah (ENG); U-17: 1. Gurveer Singh (DL), 2.
Priyanshu Kumar (UP), 3/4. Arjun Somani (MH), Priyaan Thakker (MH); U-
19: 1. Aryan Pratap Singh (UP), Yuvraj Wadhwani (MH), 3/4. Arihant Ks

(TN), Tavneet Singh Mundra (MP).

are the joint third fourth
seeds.

In the boys’ under-19 com-
petition India challengers
are given the top billing.
Aryan Pratap Singh (UP)
and Yuvraj Wadhwani (MH)
are the top two seeds respec-
tively, while the joint third-
fourth seeds are Arihant Ks
(TN) and Tavneet Singh
Mundra (MP).

Diya Yadav of the USA
and Thivyashini Muthuku-
mar from Malaysia are the
first and second seeds re-
spectively I the girls’ under-
17 category while Indian
girl’s Navya Sundararajan
of Uttar Pradesh and Yashi
Jain of Rajasthan are
jointly seeded third and
fourth.

Indian lads lead the seed-
ing in the boys’ under-17
draw. Gurveer Singh of Del-
hiis given the top billing fol-
lowed by Priyanshu Kumar
of Uttar Pradesh as the
number two seed. The joint
third and fourth seeds are
Arjun Somani and Priyaan
ThakKer, both from
Maharashtra.

Mumbai
Ultras on
rampage

FPJ NEWS SERVICE / Mumbai

Mumbai Ultras FC were all
fired up and proved too
strong for ICL (Indian Cul-
tural League) Super with a
13-2 victory in the men’s Su-
per Division match of the
Mumbai Football League
2023-2024 and played at the
Neville D’Souza ground,
Bandra on Friday.

Earlier, UVWA ascored 6-1
win against ROQS FC to
seal all the three points.
Striker Brijal Possa scored
a brace of goals, the first
and the sixth goal, Lester
Creado, Stanley Diniz, Joy-
win Vasaikar and Royden
Pila contributed with a goal
apiece to round off the win-
ning tally. Jarred Saldanha
struck the ROQS FC lone
consolation goal.

Liverpool, West Ham score comeback wins

Roma, coached by Jose, is trying to reach its 3rd straight final

AP/ London

Liverpool marked its return
to the Europa League with
another come-from-behind 3-
1 victory, this time over Aus-
trian club LASK in Linz.

It was a return to the sec-
ond-tier competition for the
Reds for the first time since
losing 3-1 to Sevilla in the 2016
final in Basel in Klopp's first
season at Anfield.

In another Group E game,
Union Saint-Gilloise and
Toulouse drew 1-1.

Europe Conference League
champion West Ham also had
to come a goal down to defeat
newcomer TSC Backa Topola
from Serbia 3-1 at London Sta-
dium in Group A.

An own goal from Nemanja
Petrovic started West Ham's
comeback in the 66th. Sum-
mer signing Mohammed

Kudus headed home the sec-
ond four minutes later in his
first start for the Hammers
with  substitute = Tomas
Soucek heading in the third
to finish it off.

Petar Stanic had
beaten goalkeeper
Lukasz Marek Fabi-
anski  one-on-one
three minutes after
halftime for the Ser-
bian team.

Brighton's debut
in a European competition
suffered a blow in a 3-2 loss at
home to AEK Athens in
Group B.

Romelu Lukaku scored the
second-half winner for last
year's runner up Roma in
Group G in a 2-1 victory over
Sheriff in Tiraspol. It was
Lukaku's second goal since
joining from Chelsea.

Earlier, substitute mid-
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fielder Leandro Paredes net-
ted from a deflected free kick
in first-half stoppage time to
give the visitors a 1-0 lead be-
fore Cristian Tovar evened it
in the second half.

Roma, coached by
Jose Mourinho, is
trying to reach its
third straight Euro-
pean final.

Also in Group G,
Slavia Prague took
home three points
from Geneva after beating
Servette 2-0.

Atalanta relied on second-
half goals from forward
Charles De Ketelaere and sub-
stitute Ederson in a 2-0 victo-
ry over another newcomer
Rakow  Czestochowa in
Group D while Rangers beat
Real Betis 1-0 in Group C.

Rennes beat Maccabi Haifa
3-0in Group E
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(SCAR Foundation

rises for a good cause

To host Football Tour for underprivileged
children from Maharashtra

FPJ NEWS SERVICE / Mumbai

Mumbai based social devel-
opment organisation is nur-
turing and organising the 4th
visit to the UK for underpriv-
ileged boys and girls.

OSCAR Foundation, a
community based Sports for
Development (S4D) organisa-
tion from Mumbai an-
nounced the fourth tour of
the United Kingdom for un-
derprivileged children.

The foundation is sending
10 girls and equal number of
boys from the underserved
communities on a 15-day tour
to the UK on from 1st October
1, to participate in a cultural
exchange programme and
play friendly football matches
with European school stu-
dents.

The OSCAR Foundation
uses the power of football to
encourage children to stay in
school and equip them with
skills to make them resilient
and future ready. Through
the football and life skills, ed-
ucation and Young Leader
programmes, the foundation
has empowered 15,000 chil-
dren and youth in low-in-
come communities in India
since 2010.

Elaborating about the UK
tour 2023, Ashok Rathod,
Founder, OSCAR Founda-
tion, said, “We strongly be-
lieve in the transformative
power of sports, and our foot-
ball and life skill programme
is a testament to that.

Through this programme, we
not only help children ac-
quire necessary skills, but we
also motivate them to play
football and grow academi-
cally at the same time. We are
thrilled to partner with OS-
CAR International and give
these children an incredible
opportunity to visit the UK
and play matches with school
students for an international
exposure.

This year, 16 children from
Mumbai, Jhunjhunu in Ra-
jasthan and Yadgir in Kar-
nataka will be visiting the
UK under the programme,
and we couldn't be more
proud of them. Here's to fos-
tering their growth and fu-
ture readiness through
sports.We are passionate
about creating role models
that come from all walks of
life.

"Our mission is to inspire
and motivate young individu-
als from economically weak-
er sections of society to strive
for their goals and create
their own future. Through
our programs and initiatives,
we aim to provide the neces-
sary resources and support
to make this happen.”

Since OSCAR'’s inception,
107 children and youth have
travelled abroad for exposure
visits and tournaments in
many countries including
the United Kingdom, Spain,
USA and Denmark, where
the girls’ team won the presti-
gious Dana Cup tournament.

AXIS BANK LIMITED
(CIN: L65110GJ1993PLC020769)

Corporate Office, Axis House, Structured Assets Group, C-2,
Wadia International Centre, Pandurang Budhkar Marg, Worli,
Mumbai - 400025. Tel: +919619446108, +919711986720
www.axishank.com

I SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY I

E-Auction sale Notice for Sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules,
2002.

Notice is hereby given to the public in general and in particular to the Borrower
i.e. Tribhovandas Bhimji Zaveri & Sons Retails Private Limited and the
Mortgagor/Guarantor i.e. Tribhovandas Bhimji Zaveri And Sons Private
Limited that the below described immovable properties mortgaged/charged to
Axis Bank Limited i.e. Secured Creditor, the physical possession of which has
been taken by the Authorised Officer of Axis Bank Limited, will be sold on “AS IS
WHERE IS”, “AS IS WHAT IS”, “WHATEVER THERE IS” AND “NO RECOURSE
BASIS” on 12th October 2023, for recovery of Rs. 42,50,12,048.77/- (Rupees
Forty Two Crore Fifty Lakhs Twelve Thousand Forty Eight and Paisa Seventy
Seven Only) being the amount due as on 13.08.2020 plus further interest from
14.08.2020 at the contractual rate and net of credits due to the Axis Bank Limited
from Tribhovandas Bhimji Zaveri & Sons Retails Private Limited being the
Borrower. The reserve price will be:

EARNEST
RESERVE |  MONEY )

DESCRIPTION OF PROPERTY PRICE DEPOSIT (EMD) Au.;l;gon
Property situated at Nagpur, Khasra No Rs. Rs.
116, Bunglow No. 24 2,850.00 sg. ft.(as|2.71.00,000/| 27,10,000/- |280838
per sale deed) House No. 719 F/| - (Rupees (Rupees
Bungalow/ 24 Poonam Aishwarya, | Two Crores | Twenty Seven
Chindwara Road Chaoni, Tq. & Dist. [Seventy One|  Lakhs Ten
Nagpur(address) bounded by Lakhs Only) | Thousand
On or towards East: by Bungalow 23, On Only)

or towards South: by road, On or towards
West: by road, On or towards North: by
road With buildings constructed thereon
along with other assets such as furniture
and fixtures, equipment, machinery fixed
and movable structures and any other
assets situated thereon

For detailed terms and conditions of the sale, please refer to the link provided in

https://www.axisbank.com/auction-notices and/or
https://axisbank.auctiontiger.net (Auction ID is mentioned above).

Date: 23nd September, 2023
Place: Nagpur, Mumbai

sd/-
Authorised Officer Axis Bank Ltd.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ND S ART WORLD PRIVATE LIMITED
OPERATING IN BUSINESS OF ORGANIZING, MAINTAINING, OPERATING REPLICAS OF

HISTORICAL MONUMENTS AND PROVIDING FACILITIES AND SERVICES
AT MAHARASHTRA & ACROSS INDIA
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor
along with PAN & CIN/LLP No.

ND S ART WORLD PRIVTE LIMITED
CIN: U74999MH2002PTC138153

2. | Address of the Registered Office

S. No. 14-3, 15-3, 17-2, at Village Hatnoli,

Taluka Khalapur, Raigad-410207 Maharashtra

Govt. of India, Ministry of Finance
MUMBAI DEBTS RECOVERY TRIBUNAL NO. 1
MTNL Building, 2nd Floor, Telephone Bhavan, Colaba Market,
Colaba, Mumbai-400 005
RECOVERY PROCEEDINGS NO. 46 OF 2017

MUMBAI HOUSING AND AREA
DEVELOPMENT BOARD

MR

A REGIONAL UNIT OF

(MAHARASHTRA HOUSING AND AREA
DEVELOPMENT AUTHORITY,)

Tel. No. - 022-66405438

3. | URL of website

NA

4. | Details of place where majority of
fixed assets are located

Maharashtra

5. | Installed capacity of main
products/ services

As informed by the Corporate Debtor, as on the
Insolvency Commencement date

(25th July 2023), the Corporate Debtor has
Studio at Karjat

6. | Quantity and value of main
products/ services sold in last
financial year

As per Financial Statement as on 2021-2022,
Revenue from Operations (Standalone) of Rs.
35.90 Cr. Please refer the financial statement of
the Corporate Debtor for further details.

7. | Number of employees/workmen

As per the details received by the Corporate
Debtor, as on the Insolvency Commencement
date (25th July 2023), the Corporate Debtor
has 47 employees/workmen

8. | Further details including last
available financial statements
(with schedules) of two years, list
of creditors are available at URL

For last available financial statements email at:
cirp.ndsart@gmail.com

For List of Creditors at: cirp.ndsart@gmail.com
Detailed invitation of expression of interest with
relevant dates for subsequent events of

the process, email at: cirp.ndsart@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code

For details invitation of expression of interest
email at: cirp.ndsart@gmail.com

is available at URL:

10. | Last date of receipt of express of 08-10-2023
interest

11. | Date of issue of provisional list of 18-10-2023
prospective resolution applicants

12. | Last date of submission of 23-10-2023
objections of provisional list

13. | Date of issue of final list of 02-11-2023
prospective resolution applicants

14. | Date of issue of information 07-11-2023
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. | Last date for submission of 07-12-2023

resolution plans

16. | Process email ID to submit EOI

cirp.ndsart@gmail.com

Date: 23-09-2023
Place: Mumbai

Jitender Kothari
Resolution Professional
For ND S ART WORLD PRIVATE LIMITED

Reg. No. IBBI/IPA-001/1P-P00540/2017-18/10965

AFA No. AA1/10965/02,/040924,/105985 valid upto 04/09/2024
Address :702, Orchid A Wing, Evershine Park CHS,

Off Veera Desai Road, Andheri West, Mumbai-400053

Exhibit No:- 13

Next Date: - 26/10/2023
The Shamrao Vithal Co-operative Bank Ltd., ... Applicant;
Versus
Mr. Sardarsingh Raghosingh Ahire and Ors. ... Defendants
And
1. Ms. Anita Hanumant Shinde and
2. Mr. Vaibhav Hanumant Shinde ... Respondent

DEMAND NOTICE

To,

1.

w

Mr. Sardarsingh Raghosingh Ahire,

The Defendant No. 1

Flat No. 302, Dharmaiji Palace, B Wing, 3rd Floor,

Village -Manera, Taluka Ambernath, Ulhasnagar — 421 004.
And / or

Flat No. 9, Apsara CHSL, “B” Wing, 2nd Floor, beside Anushakri

CHSL, Kolhe, Old Mumbai Pune Highway, Panvel — 410 206.
And / or

Shop No.3, Rose Co-operative Housing Society Ltd.,

At Pethgaon P.O., ONGC, Panvel, Raigad, Thane - 410 206.

. Mrs. Priya Prakash Tendulkar,

The Defendant No. 2
RH-1, K-21, Sector -7,
Vashi, Navi Mumbai — 400703

. (@) Ms. Anita Hanumant Shinde,

(b) Mr. Vaibhav Hanumant Shinde

Legal Heirs of the Defendant No. 3

Mr. Hanumant Hari Shinde

Both are residing at:

Flat No. A-1, Panvel Stand View, Plot No. 394,
Behind S.T. Stand, Panvel, Raigad — 410 206.

In terms of the Recovery Certificate in TO.A. No. 851 of 2016 issued by the Hon’ble
Presiding Officer a sum of Rs.20,24,490/- LRupees Twenty Lacs Twenty Four
Thousand Four Hundred Ninety only) with interest and costs is due from you.

You are herebk] called upon to deposit the above sum within fifteen days of the

receipt of this

otice failing which the recovery shall be made in accordance with

law.

In addition to the aforesaid sum, you shall be liable to pay-

(a) Simple Interest @ 9% P.a from the date of filing the Original Application i.e.
r

01/04/2015 till the date of realization in full as per order with Recovery Certificate.

(b) All costs of Rs.48,000/- awarded in R.C.J)Ius charges and expenses incurred

in respect of the service of this Notice an

other process that may be taken for
recovering the amount due.

Notice to Contractor / agency for rates only

Executive Engineer / Electrical Division / Mumbai
Housing And Area Development Board Room no. 367, 2nd
Floor, Grihnirman Bhavan, Kalanagar, Bandra (East), Mumbai-
400051 is inviting the quotation for obtaining rates of items
only from Contractor / Agencies/ Companies having at least
three year experience in ennying out similar type of work
Contractor / Agency required to submit the filled Quotation
with filled item wise rates and duly signed with seal. Sealed
quotation form will be received in the same office on or before
25/09/2023 up to 3.00 PM. and opened on the same date if
possible for the work mentioned below -

Name of Work :-

1) Design, Supplying, Erection, Testing, Commissioning of
STP (CMD) 1 STP of capacity 350 KLD, Sewerage
Treatment Plant with all necessary approvals, N.O.C. &
Completion Certificate etc. Out Let parameters are as per
MPCB norms (including 3 year Operation & AMC) at MIG
& HIG T/s on open plot CTS No. 1/3, Village Kopari Powai,
Mumbai.

Providing, erecting, Testing & commissioning of 850 Kg/Day
capacity automatic solid waste composter (Including 3
year AMC & Operation, including DLP) at MIG & HIG T/s
on open plot CTS No. 1/3, Village Kopari Powai, Mumbai.
3) Supply, Installation, Testing and Commissioning of
Mechanized Tower Car Parking for 63 nos of total car
parking space at MIG & HIG T/s on open plot CTS No. 1/3,
Village Kopari Powai, Mumbai. (including 3 years full
comprehensive AMC).

Supply, Installation, Testing and Commissioning of
Mechanized Tower Car Parking for 42 nos. of total car

N
-~

4

=

Given under my hand and the seal of this Tribunal on this 7th day ofAugust, 2023.

Debts Recovery Tribunal No.l,Mumbai

(Mr. Ashu Kumar)
Recovery Officer

The rates shall be filled in the prescribed format available
with the office of Executive Engineer / Electrical / Mumbai
Board.

Terms and Conditions :-

parking space at MIG & HIG T/s on open plot CTS No. 1/3,
Village Kopari Powai, Mumbai. (including 3 years full
comprehensive AMC)
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Bank

Bandhan | Regional Office: Netaji Marg, Nr. Mithakhali Six Roads,

Ellisbridge, Ahmedabad-6. Phone: +91-79-26421671-75

SYMBOLIC POSSESSION NOTICE

NOTICE is hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and exercise of powers conferred under section 13(12) read with Rule 3 of the
Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued demand notice on the date mentioned against the account stated hereinafter calling upon them to repay the amount within 60 days from the|
date of receipt of said notice. The borrower(s), having failed to repay the amount notice is hereby given to the borrower(s) and the public in general, that the undersigned has taken symbolic possession of the propertyj
described herein below in exercise of the powers conferred on him under sub-section (4) of Section 13 of the said Act read with Rule 8 of the said Rules 2002 on the date mentioned against the loan account. The|
borrower(s) in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the property will be subject to the charge of the Bank for the amounts, interest, costs and
charges thereon. The borrowers'/borrowers’ attention is invited to the provisions of sub-section (8) of section 13 of the Act, inrespect of time available, to redeem the secured asset.

\

Name of borrower(s) & Loan Description of property mortgaged (Secured Asset) Date of Date of Symbolic Outstanding Amt. as on
Account No. Demand Notice Possession Notice Date of Demand Notice
Mr. Sanjay Vijay Nadrekar All that piece and parcel of the immovable property situated at Survey No.221, Hissa No. 3, Plot 06.07.2023 18.09.2023 Rs.12,57,342/-
Mrs. Vijay Vasant Nandrekar No.34, Shamnagar, Mangalmurti Colony, Addanna Mala, Sangli and bounded by: (aggregating amount)
20006060002688, North: Road, East: Plot No.30, West: Survey No.262, South: Plot No.28
20006060002931
Mr. Vaibhav Vijay Nalawade All that piece and parcel of the immovable property situated at Grampanchayat Milkat No.25A, 03.07.2023 20.09.2023 Rs.4,36,496/-
Mr. Suraj Vijay Nalawade No.33 Pandharwadi, A/P-Kodoli, Satara and bounded by:
20006100003374 North: Road, East: Space of Mahalaxmi Mandir, West: Property of Subhash Nalawades, South:
Property of Jayvant Nalawade
Mr. Tushar Balasaheb Ghadage All that piece and parcel of the immovable property situated at City Survey No.441B, Plot No.5, Flat | 08.05.2023 20.09.2023 Rs.5,03,637/-
Mr. Balasaheb Raghunath Ghadage | No. F-2, 1st Floor, Akanksha Apartment, B Wing, Near Meyor Patil Bunglow, Satara A/P-Sadar
Mrs. Latarani Balasaheb Ghadage Bazar, Ta & Dist: Satara and bounded by:
20006100003853 North: Flat No.F3, East: Flat No.F1, West: Open Space, South: Open Space

Place: Satara-Sangli
\Date: 23/09/2023

Authorised Officer
Bandhan Bank Limited /

1

. Contractor / Agencies / Company have to submit the list of

. Contractor / Agencies / Company have to submit the Shop

. Contractor / Agencies/ Company have to consider the rate

. Contractor / Agencies / Company has not black listed in any

. Contractor / Agencies/ Company have to submit the duly

. Contractor / Agencies / Company shall arrange for

. Executive Engineer / Electrical Division / Mumbai Housing

. The quotations are invited for obtaining rates of item

. Contractor / Agencies should have to provide their rales in

MHADA - Leading Housing Authority in the Nation
CPRO/A/642

similar type of work carried out with work order / in last
three years.

and establishment license / Certificate of Incorporation and
GST certificate along with quotation.

for three year free fully comprehensive maintenance while
quoting the rate.

Government / semi Government organization.

filled quotation along with required documents in sealed
envelope.

submission of all necessary NOC's / Certificate from the
concerned Regulatory Authority after completion of the
Job.

And Area Development Board reserves the right to accept
or reject any or all quotation without assigning any reason.

only for estimation purpose.

provided format of detailed specification.
Sd/-
Executive Engineer, Electrical Division
Mumbai Housing & Area Development Board, Mumbai
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